TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

r.3f. -3 0e.-31.-13052025-26 3061
CG-DL-E-13052025-263061

ETITIOT
EXTRAORDINARY
AT | —gve 3—9-@ve (i)
PART I1—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

€. 2069] T faeef, e, WE 9, 2025/49T@ 19, 1947
No. 2069] NEW DELHI, FRIDAY, MAY 9, 2025/VAISAKHA 19, 1947
HEF TRESH i TSHE AT
T faeeft, 9 WS, 2025

AT, 2114(3).—Fex T AR, ST AN ATATT 1956 (1956 7 48) (& o+ =o+
THET 3h ATATTAH Fgl TAT ) il 1T 3F T IT-8TT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
BT S & TeaTq o 99w =7 % Far e § NH37 % .11, 24.560 & f&.#1. 37.650 9% * -9 %
AT (FTETFT/UeE iesT Aigd 2-99/4-A T S9TET S11E), AL, Tawed= A TATAT 6 AT TSI
& TorT ag i srafera g e "fer auie | sqgEt § &3 @0 2, UHT G #7370 #3569
rerr T =TI AT 2 |

F1¢ off =1f7F, ST 3% 9w § Raas &, 3 afafmm & awr 37 6 s7-amr (1) F 9" @
TSI o TorT UHT qIF o ITANT 92 TSI § TH ATSEEAT & TR il a0 & 2 o & ae st
AT TR T FHAT |

T Tl AT T STTEaRT, ST ST Th SUTEh &l oI &9 § T&qd il S[TUIT 37 I
IHF ATYTT ATHIIT FoFU SO T qeqq ITiaerT<y, safxredl &0 =Afena =9 7 47 fFet fafas aoae
ST HA ST T SATEL T AT UHT AT 6 TS 6 TATG 9T THT S = FA % T, (R H0e
2T, T Hers TTeraTel a9 FHE, SAQeT FT7 I7 A1 ATIA1 i AT HL TR AT FAATATT FHT AT

I sty v g 3T i ST-amT (2) F e mwery wrferry g T war wre ot smweer
HTaw g |

3105 G1/2025 @)
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TH ATEEAAT & AT AT ATSAT T 6 L@ T AT A< TAT IMAFET 6 36 wATAT §
ST g AT 3T Tgaag AR grer [ALrerr rar s aar g |
I
FEH ST & Fa1e orer & NH37 % .41, 24.560 & .51.37.650 & T 7siq T ST+ ATedt §=AT Ted
STTAT HLAAT Algd G FT e @
3(F) LIS ATALHAT H AT -

3(F) TSI ATA=AT H . o, 3732 a1 02.09.2024 AT 23 HAEAT HEAT il 17 T THL
TATHIT T THTN R A Ea<r § 7 Ag1 @rav gl qentad s &ewor =6 yae 921 S

¥ ¥ woh ¥ e § qfad
) SATEGEAT . .| 3(F) ATAGAAT &I, . | 3(F) ATSG=AT F1. oM. | IO
w x )3732 fortiw x )3732 Foerin ( )3732 frim  |Faw an %(:;EWOE ;T%;ﬁi
#eT| 02.09.2024 % AT | 02.09.2024 F STATY | 02.09.2024 F AATY | HefTferd fe 1 g oo T
FH Her LEGRIETIED C\CEIREAES TR

1 61 1/2024 fasft BECAE IAL ATAAHT (T Y. i)
2 62 2/2024 st LRGN I AT (T, 1)
3 63 02a/2024 fasft T I ATAITHT (T T79)

4 64 3/2024 fast LRECAR IO AT (TH.HY. )
5 65 412024 st LRGN I AT (T, 1)
6 66 5/2024 fast LECAR] IO AT (TH.HY. )
7 67 6/2024 fast LRECAR IO AT (TH.HY. )
8 68 7/2024 st LECIRd] I AT (T, 1)
9 69 8/2024 fasft T I ATAIHY (T i)
10 70 9/2024 fastr LRGN I AT (T, )
11 71 10/2024 st LECIRd] I AT (T, 1)
12 72 11/2024 fastr LRGN I AT (T, )
13 73 12/2024 fastr LRGN I AT (T, )
14 74 13/2024 st LECIRd] I AT (T, 1)
15 75 14/2024 fastr LRGN I AT (T, )
16 76 15/2024 fastr LRGN I AT (T, )
17 77 16/2024 st LECIRd] I AT (T, 1)
18 78 17/2024 fasft TR I AT (T i)
19 79 18/2024 fasft TR I AT (T i)
20 80 19/2024 fast LECIRd] IO AT (T, i)
21 110 13/2024 st FTH 8 Goft (7. i)
22 111 14/2024 st FTH 8 Goft (7. i)
23 112 15/2024 fast LECIRd] 9 YT (U Y i)
24 113 16/2024 st FTH 8 Goft (7. i)
25 114 17/2024 st FTH 8 Goft (7. i)
26 115 18/2024 fast LECIRd] 9 YT (U Y i)
27 116 19/2024 st FTH 8 Goft (7. i)
28 117 20/2024 st FTH 8 Goft (7. ¥ i)
29 118 21/2024 fast T 9 YT (UA. Y i)
30 119 22/2024 st TR &9 Ioft (. Y i)
31 120 23/2024 st TR &9 Ioft (. Y i)




[$TRT [I—=vE 3(ii)] T T TSI © T 3

32 121 24/2024 fasf FH 3 ol (7. i)
33 122 25/2024 fasft R 8 ol (7. 9t i)
34 123 26/2024 fast LRECIRd] 9 YT (TA. Y i)
35 124 27/2024 fasft R 8 ol (7. 9t i)
36 125 28/2024 fasft R 8 ol (7. 9t i)
37 126 29/2024 fast LRECIRd] 9 YT (TA. Y i)

[T &. NHIDCL/PMU-Silchar/DPR/S-J/LA/2023-24/3A/Corr/1]

g T, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2114(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH37 in the
stretch of land from Km. 24.560 to Km. 37.650 in the district of CACHAR in the state of ASSAM, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Additional Dlstrict
Commissioner in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH37 in the stretch of land from
Km. 24.560 to Km. 37.650 in the district of CACHAR in the state of ASSAM

Rectification in 3A Gazette notification -

In 3A Gazette notification vide S.O. 3732 Dated 27.11.2024 type of land of 23 survey no does not match with
verified and authenticated land details. Corrected land details to be read as follows:

Change in respect to type of land

si Ser_igl nc_> as per 3(A) Sur_v_ey r!o as per 3(A) Type_o_f Lr?md as per 3(A) | Corrected Typ_e of Land Name_o_f Vi_IIage as per 3(A)
No Notification S.0. 3732 | Notification S.O. 3732 Notification S.0.3732 |as per Authen_tlcated land| Notification S.O. 3732
Dated 02.09.2024 Dated 02.09.2024 Dated 02.09.2024 details Dated 02.09.2024

1 61 1/2024 Private Government Uttar Lalpani (N.C Village)
2 62 2/2024 Private Government Uttar Lalpani (N.C Village)
3 63 02a/2024 Private Government Uttar Lalpani (N.C Village)
4 64 3/2024 Private Government Uttar Lalpani (N.C Village)
5 65 4/2024 Private Government Uttar Lalpani (N.C Village)
6 66 5/2024 Private Government Uttar Lalpani (N.C Village)
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7 67 6/2024 Private Government Uttar Lalpani (N.C Village)
8 68 7/2024 Private Government Uttar Lalpani (N.C Village)

69 8/2024 Private Government Uttar Lalpani (N.C Village)
10 70 9/2024 Private Government Uttar Lalpani (N.C Village)
11 71 10/2024 Private Government Uttar Lalpani (N.C Village)
12 72 11/2024 Private Government Uttar Lalpani (N.C Village)
13 73 12/2024 Private Government Uttar Lalpani (N.C Village)
14 74 13/2024 Private Government Uttar Lalpani (N.C Village)
15 75 14/2024 Private Government Uttar Lalpani (N.C Village)
16 76 15/2024 Private Government Uttar Lalpani (N.C Village)
17 77 16/2024 Private Government Uttar Lalpani (N.C Village)
18 78 17/2024 Private Government Uttar Lalpani (N.C Village)
19 79 18/2024 Private Government Uttar Lalpani (N.C Village)
20 80 19/2024 Private Government Uttar Lalpani (N.C Village)
21 110 13/2024 Private Government Saisel Punjee (N. C Village)
22 111 14/2024 Private Government Saisel Punjee (N. C Village)
23 112 15/2024 Private Government Saisel Punjee (N. C Village)
24 113 16/2024 Private Government Saisel Punjee (N. C Village)
25 114 17/2024 Private Government Saisel Punjee (N. C Village)
26 115 18/2024 Private Government Saisel Punjee (N. C Village)
27 116 19/2024 Private Government Saisel Punjee (N. C Village)
28 117 20/2024 Private Government Saisel Punjee (N. C Village)
29 118 21/2024 Private Government Saisel Punjee (N. C Village)
30 119 22/2024 Private Government Saisel Punjee (N. C Village)
31 120 23/2024 Private Government Saisel Punjee (N. C Village)
32 121 24/2024 Private Government Saisel Punjee (N. C Village)
33 122 25/2024 Private Government Saisel Punjee (N. C Village)
34 123 26/2024 Private Government Saisel Punjee (N. C Village)
35 124 27/2024 Private Government Saisel Punjee (N. C Village)
36 125 28/2024 Private Government Saisel Punjee (N. C Village)
37 126 29/2024 Private Government Saisel Punjee (N. C Village)

[F. No. NHIDCL/PMU-Silchar/DPR/S-J/LA/2023-24/3A/Corr/1]
SHAIKH AMINKHAN, Director
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